PENDENCY/ARREARS OF MAIN CASES IN THE STATE OF MANIPUR FOR THE MONTH OF AUGUST, 2017

HIGH COURT OF MANIPUR

Institution during the month

Disposal during the month

Closing balance at the end

% increase or decrease in
pendency vis-a-vis previous

Disposal of cases which are
more than five years old

Pendency of cases which are
more than five years old at

Sl. Opening Balance of the month
No. month the end of the month
Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total
1 3197 161 3358 156 22 178 97 7 104 3256 176 3432 1.85 9.32 2.20 4 0 4 419 27 446
SUBORDINATE COURTS OF MANIPUR
% increase or decrease in Pendency of cases which are
. . i . . Closing balance at the end ’ . . . Disposal of cases which are v :
sl. Opening Balance Institution during the month | Disposal during the month pendency vis-a-vis previous . more than five years old at
of the month more than five years old
No. month the end of the month
Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total
2 3587 3290 6877 204 157 361 215 167 382 3576 3280 6856 -0.31 -0.30 -0.31 7 11 18 398 539 937




